Haryana Government
Forest Department
Notification
The 10" August 2001

No. S.0.115 /C.A. 16 / 1927/S.29/2001:- In exercise of the powers conferred by section
29 of he India Forest Act, 1927 ( Act 16 of 1927 ) and all other powers described in the
schedule given below to be protected Forest to which the provision of chapter IV of the
said Act. Shall be applicable:-

Schedule
District | Tehsil Village Owners | Description of field Area in Acres
And Rect. Killa
Hadbast No. No.
No.
1 2 3 4 5 6
Ambala | Naraingarh | Rao Majra | Pardesh | 5 711.712.7/3. 73 Acres
312 Sarkar |9 7,8/1,12,13,14,17
10 18
13 11, to 15,17 to 23
15 16,17,18,23/2,24,25
21 21009, 14/1, 14/2
22 5
23 1,2,3,9,10,11,20
24 711, to 7/6,8/1,8/5
9/1,9/2,10/1 to 10/4
11/1to 11/6, 12,13,18 to 22
25 2,3/1,3/2,4,5,6/1, to 6/4,
7,8,9,12/1 to 12/5, 13/1,
13/2,14/1,14/2,15/1,15/2,
16/1 to 16/5,17/1 to 17/4,
18,19/1 to 19/5,21/2, 22/1,
22/2,23/1,23/2,23/3,24,25,
31 2/1,2/2,3/1,3/2,4/1, to 4/4

( S.K Maheshwari)

Secretary to Government, Haryana

ForestDepartment.




